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Harassment of Lady Teachers of 

Kendriya Vidyalayas 

568. SHRI SANJAY NIRUPAM: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that a large 
number of lady teachers in Kendriya 
Vidyalaya Schools have sent complaints 

of harassment by School Principals and 
Sangathan Officers; 

(b) if so, the number of complaints 
received during the last three years; 

(c) the number of cases in which 
complaints have been found to be genuine 
and the action taken against the guilty 
persons; and 

(d) the steps taken by Government to 
ensure that complaints are minimised? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (DR. 
MURLI MANOHAR JOSHI): (a) to (c) 
The information is being collected and will 
be placed on the table of the Sabha. 

(d) The Sangathan has constituted a 
Committee for redressing of the complaints 
made by the female teachers on account of 
sexual harassment in respect of Delhi 
Region and Headquarters Office and also 
issued instructions on similar lines to all 
Assistant Commissioners to form similar 
complaint committees as per guidelines 
and norms laid down by the Hon'ble 
Supreme Court in Vishaka and Others Vs 
State of Rajasthan and Others (JT 1997 (7) 
SC 3S4). 

Condition of National Players 

569. SHRI SANATAN BISI: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that Sri Gopal 
Bhengra who represented India in 1978 
World Hockey Championship at Buenos 
Aires, now earns a paltry amount of'Rs. 
30/'- a day, for crushing 50 stones as a 
daily wage worker; 

(b) if so, whether Government are 
contemplating to provide some 
allowance, sufficient to feed in old age 
for such national players; and 

(c) if so, the details thereof? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (DR. 
MURLI MANOHAR JOSHI): (a) It is a 
fact that Sri Gopal Bhengra of Services 


